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habilitation  (Shri  I*  N.  M kkn):

(a)  No.  Since November 1066, the 
Department of Economic Affairs con
sult the Department  of Labour  and 
Employment on new applications for 
the import ot computers.

(b)  to (d).  The information is not 
available as no such survey has been 
conducted.

Brain Drain

49. Shri Yogendra Sharma:
Shri Hem Barua:
Shri Snrendranath Dwivedy; 
Shri N. S. Sharma:
8hri Sharda Nand:
Shri BriJ Bhushan Lai:
Shri A. B. Vajpayee:
Shri Ram Kishan Gapta:

Will the Minister of  Education be 
pleased to state:

(a) whether it is a fact that the 
scientific technical brain drain from 
the country is still continuing despite 
Government measures to prevent it; 
and

(b) if so, the  steps  Government 
propose to take in this connection?

Hie  Minister  of  Education  (Dr. 

Trlguna Sen):  (a)  Indian nationals
with scientific and technical qualifica
tions go abroad for advanced studies, 
study-cum-employment; and  employ
ment and there is no general ban on 
this.

(b)  A number of steps have been 
taken to facilitate return of scientific 
and technical  personnel to India.  A 
statement regarding these is laid  on 
the Table of the House.  [Placed in 
Library. See No. LT-341/87J.

Report of the Administrative Reforms 

Commiastan

&•. Shri D. C. Sharma:
Shri Baharao Patel:

M  N. Sreekataa Nalr: 

Shri 8. M. tadfN ! 
Shri Madfca II— jr«r

Shri D. N. Patodta:
Shri B. Baras:
Shri C. C. Desai:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether an interim  report  of 
the Study Team of the Administra
tive Reforms Commission on improve
ment in administrative machinery has 
been submitted;

(b) if so, the salient features there
of together with the recommendations 
which have been accepted; and

(c) the steps taken  to  implement 
the same?

Ihe Minister of State ia the Minis
try  of  Home  Affairs  (Shri  Vidya 
Charan Shakla): (a) The study team 
appointed by the Administrative  Re
forms  Commission  to  examine the 
machinery of the Oov«v nment of India 
and i'.= p* oĉ durcs of work submitted 
an interim report to the Administra- 
' tative Reform i Commission.

(b) The recommendations are  con
tained in the interim report of  the 
Study Team,  copies  of  which  are 
placed in the Parliament Library. The 
Administrative  Reforms Commission 
has fK>t yet expressed its views on the 
proposals of the Study Team.

(c) Does not arise.

It‘*lll**iiii Committee Recommenda
tions

•51. Shri C. C. Desai:
Shri K. Lakkappa:
Shri Sharda Nand:
Shri Bharat Singh Chanhan: 
Shri Ranjlt Singh:
Shri i. B. Singh:

Will the Minister of Home Affairs 
be pleased to state:

(a)  which of the recommendations 
of the Santhanam Committee on  tbe 
eradication of corruption have  been 
accepted, rejected or are still  under 
consideration and wbaa tt ia mwntrt




